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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 40 of 2002

Jabalpur, this the 2nd day of April, 2004

Hon'ble Mr, Madan Mohan, Judicial Member

Madan Gopal Naidu, Age 56 ysars,

Son of Late Shri Yenu Gopal Naidu

Working as Examiner{Highly Skilled,

Gde II? In Grey Irom Factory Jabalpur(MP) APPL ICANT

(By Advocate - Shri B.L. Nag)
VERSUS

1. Union of India
through the Secrstary,
Ministry of Defence,
South Block
New Delhi - 110011

2. The Chairman
Ordinance Factory Board
10-A, SK Bose Road
Kollkata

3. The General Manager

Grey Iron Factory

Ministry of Defence,
Jabalpur(MP) RESPONDENT 5

(By Advocate - Shri K.N. Psthia)

0 RDER (ORAL)

The learned counsel for the applicant seeks permission

to withdraw the 0A, Permission is granted. The OA

ig dismissed as withdrawn. (;iy////
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(Mmadan Mohan)
Judicial Member
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